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ORDER
(THROUGH VIRTUAL MODE)

06.08.2020- Learned counsel for the Respondent Resolution Applicant

submits though the appeals are fixed today for orders on IA No.1351/2020.



However, before this date he has filed an application through email for
withdrawing this IA. However, the Registry has not accepted this email and
physical application. It may be taken on record and Respondent may be
permitted to withdraw the IA No.1351/2020. After due consideration the
applicant is permitted to withdraw the IA No.1351/2020. The IA is disposed

off as withdrawn.

Due to paucity of time the appeals are adjourned. Let the appeals abe

fixed on 28th August, 2020.
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